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Inspection Report

Joint ion Re rt in th er of Hon'ble N A No. 3112022

CZ) (Shiva Trust V/s Stat Madhva Pradesh

comptiance of the Hon'ble NGT directiqns dated 02105/2022

Hon'ble NGT (CZ), Bhopal Vide its Order dated 0210512022 in O.A. No. 3112022 (CZ)

(Shiva Mission Trust V/s State of Madhya Pradesh & Org.) directed in para No. I to 6 as

under..

1. The issues raised in this application are cutting bf trees in Mandhata Island situated in

the District Khandwa, Madhya Pradesh in contravention oJ Environmental Norms and

the .Forest Conservation Act, 1980 and the M.P, Vrikshon ka Parirakshan

Q{agariya Ks he t ra) Adh i n iya m. 2 00 I .

2. Issue notice to the respondents, returnable within six weeks. Respondents are directed to

submit their reply within four weeks through E-filing portal, preferpbly in the form of
searchable PDF/ OCR Support PDF and not in the form oJ Image PDF.

3. Applicant is directed to take necessary steps for service to the respondents by both ways

and also on available email.

1. [4/e deem it just and proper to call a report on the malter in issue of the present Original

Application, -from a Joint Committee consisting of:-

i. District Forest Officer, Khandwa (M.P.).

ii. One represenlative from Madhya Pradesh Pollution Control Board

5. The Contntittee is directed to visit the place and submit the factual and action taken reporl

within .six weel<s. The State PCB will be the nodal agency for coordination and logistic

sltpporl.

6. Applicant is directed to supply the copy of the application and relevant documents to the

Cotnmittee and Respondent(s) within a week and after compliance of service, the

ctpplicant has to sttbmit an ffidavit that the notice andcopy of the applicationhave been

served upon the Committee and respondent(s).

In Compliance of above directions passed by Hon'ble NGT following Officers of Joint

Committee have visited Omkar Parvat or the Mandhata Island District Khandwa on

dated 29106/20222-

l. Shri Devanshu Shekhar, District Forest Officer, Khandwa

2. Shri Shriniwas Dwivedi, Regional Officer, MPPCB, Indore

Following Officers of the different concerned bepartments were also present during the

visit:

l. Dr. Shailendra Mishra, Assistant Director, Department of Sanskrati&lncharge

Officer Aacharya Shankar Ekta NYas

2. Dr. Krupal Verma, Assistant Director Horticulture Department
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3. Shri Kaushal Singh Bhadoria. Project Architect. l\lPSlDC

4. Shri Abhimanyu Singh Chouhan. Forest Range. Otl'icer Punasa. Forest Department,

District Khandwa.

5. Shri Uday Mandloi, Tehsildar. Tehsil - Punasa. District Khandrva.

6. Shri Prateek Mandloi, Sub Engineer, Public Works Department.

Main Issues raised in the Petition by the Applicant in OA:

l. CLrtting of trees on Mandhata lsland and the apprtrach area rvithout permission.

2. Hill cutting, excavation and terraforming for purpdse of road construction on

Mandhata Island. .

3. Loss of ecology;which may poses risk to the river bed siltation, pollution and flooding

due to tiee cutting and teraforming / hill cutting.

4. Use of buldzers and heavy machineries in construction may disturb localwild life.

The Joint Committee visited the Mandhata Island including road & museum construction

sites on the Island, plantation area,tree cutting areas and observations are as follows:

1. Mandhata Parvat is located as Island in between two stream of the River Narmada. On the

Island there are natural trees, bushes, plantations, temples and some previous

constructions were also seen. Google map of the Island and the river Narmada is enclosed

as Annexure-l. In the Google map two streams of Narmada & Omkar Parvat of
Mandhata lslandmay be perused.

2. Najari Naksha of the project area is enclosed as Annexure-2 rvhich shorvs right stream of
the river (Named Kaveri River), location of bridge under construction across River

Narmada, approach road, land allotted to Acharya Shankar Sanskritik Ekta Nyas Govt. of
M.P. Sanskriti Department.

Govt of MP has allotted 11.56 ha. land for construction of the Statue of Guru Aadi

Shankarachrya and the Shankar Museum on the Mandhata Island. Acharya Shankar

Sanskritik Ekta Nyas, Govt. of M.P. Sanskriti Depannent is occupier or owner of the

land allotted. The project construction agency is M.P. State Tourism Corporation Limited

which is also a corporation under Govt. of M.P. The land area of I1.56 ha. is inclusive

of the area of 1.00 ha. which was previously given to Shiva Mission Trust for plantation

only. Permission granted to the Shiva Mission Trust has been cancelled by Collector

Khandwa vide its order dated 0210312022 and the land is given to the Sankriti Department

forconstructionofStatueandtheMuseum.Copyoftheorderisenclosedas@.

M/s Shiva Mission Trust (the applicant in OA) was given permission for plantation and

horticulture development on land area of 1.00 ha on the Island at Survey No. 7/l by Sub

Divisional Officer, Khandwa District Khandwa vide order no. I I 16/Re-2/08 Khandwa

dated 1210512008 with conditions that any other activity or construction work shall be

prohibited and ownership of the land shall be vested with the Government of Madhya

Pradesh. Copy of the permission letter is enclosed as Annexure 4.

3.

4.
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6.

\,1/s Shiva mission trust has done plantation on land and also constructed rvater tanks,

swintming pool, residential house, toilets and some other pakka construction on the land

which may be perused in the Coogle map of earlier date enclosed as Annexure-5. M/s

Shiva Mission Trust has violated the conditions of perrnission and accordingly a fine of
Rs. 20000/- rvas imposed to thern by Naib Tehsildar, Tappa, Mandhata, district Khandwa

vide their order dated 2210312014. Copy of the order is enclosed as Annexure -6 for

perusal.

Excution of the project for construction of the Statue of Gur'u Shree Aadi Shankaracharya

and the Shankar Museum being done by the Acharya Shankar Sanskritik Ekta Nyas

Govt. of MP, Sanskriti Department and M.P. Tourism Development Corporation Limited.

The approach road is being constructed by Public Works Department (PWD) of the State.

Observations :

Brief of observations during visit are as follows:

(A) Current status of project constructions :

l. A bridge across the river Narmada is under construction to reach to the Island. The

Bridge is being constructed by the PWD of the State Govt.

2. A road of l4m width and 1.2 KM length is under construction from bridge to the

Museum site. The road is also being constructed by the PWD of the State Govt. Out of

1.2 KM road length, 700 m length has been made by hill cutting and temaforming and

remaining by filling.

3. For constrnction of the Shankar Museum, excavation work for foundation was

observed. Excavated rnaterial has been stocked on the nearby land and it is proposed to

be reused for filling rvork around the Museum by the Nyas.

For Construction of the Statue of Shree Guru Aadi Shankaracharya, excavation work

for foundation was observed.

Status of trees cuttings and permissions obtained :

Trees on the land of Approach Road were counted by the Revenue Department and

accordingly permissions to cut the trees coming on the way of approach road were

obtained by PWD. Sub Divisional officer Punasa district kandwa vide letter dated

1011112021 and l0/1212021 have been allotted to cut total 1051 trees. Copies of the

permission letters are enclosed as Annexure 7 & 8.

The PWD has cut total l05l trees and deposited the wood received after cutting of the

trees to forest depot Sanawad District Kandwa.

Counting of trees on the land of I1.56 ha. Allotted for the Statue and Museum (which

includes land area of 1.00 ha. of Shiva Mission trust) has been conducted by the

4.

(B)

I

2.

3.
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4.

Revenue Department and the Forest department prior to renelval of encroachment

during March-April2022 and ll8l trees and 4316 bans were fbund on the land area-

Report & Panchnarna in this regard is enclosed as Annexure 9 for reference-

Shri Shailendra Mishra Assistant Director, Department of Sanskrit Curn Oficer

Incharge Acharya Shankar Sanskriti Ekata Nyas, Govt of MP has obtained permission

for cutting of trees of land area I 1..56 ha. The Sub Divisional officer Punasa District

Kandrva has granted perrnission for cutting of trees vide order no 3'16 dated

2410312022. Copy of the order is enclosed as Annexure 10. As per the order, 207 trees

of teaktree and 974 trees of neem, jamun, sitzifal etc. (toial-1081 trees) and 4316 bans

have been granted.

During Visit of the committee, it has been observed that for construction of,the road

1051 trees have been cut and only 200 trees from Museum site have been cut. As per

information given during visit 218 more trees will be required to be cut from the

Museum site. 1525 nos. of bans have also been cut for museum site. As mentioned

above in this Parra 1469 trees and 1525 bans (Total 2994) are required to be cut for

construction of the project including approach road.

Status of proposed Plantation :

The Department / Nyas has proposed to plant new trees to compensate ecological

imbalance of the Island. Details of trees to be cut for completion of the Project and

proposed plantation to be done is enclosed as Annexure- 1L. Details are'summarized

as follows:

1. Along both sides of the approach road (1.2 KM road length) 1200 trees are

proposed to be planted. The Sub Divisional Officer Punasa District Khandwa

has issued letter to the Shree Aacharya Shankar Sanskritik Ekata Nyas for

plantation along both sides of approach road vide their letter no 532 dated

2910612022.Copy of the letter is enclosed as 1@1!'

Z. At Museum Site of I 1.56 ha. land area. built up area will be approx. 4 ha. On

remaining area densification of trees has been proposed to be done by planting

6025 trees in the area.

3. Additional land of 36 ha. is also allotted to Shree Aacharya Shankar Sanskritik

Ekata Nyas for plantation on the Island on back side of the Museum site away

from parikrama marg. Approx 30000 tree plantation has been proposed by the

Nyas under densification of trees..

4. The Forest Range Officer Punasa District Khandwa has been informed by MP

state Tourism Development Corporation Ltd. vide letter no. I l7 dated 25-06-

2022 that 36 ha.land has been reserved to plant approx 30000 plants and in

accordance to this 800 pits have been prepared for plantation. Copy of the

letter is enclosed as Annexure lS.

5.

(c)

l.
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5. As mentioned abor,e in sub-paras no I to 3, total 37225 trees have been

proposecl to be plantc.l on the Mandhata Island to compensate any adverse

effect in the environtnental conditions.

2. During visit. it has been obsened that. plantation in the slope area of the Island

towards lelt stream of the river has been started and approx. 470 pits have been found

prepared for plantation. Plantation is proposed to be started from 28th Jtrly 2022

(Hariyali Arnavasla) on 36 ha. land also.

(D) O-ther Issues raised by the Applicant in the OA :

1 The applicant has. raised issues of ecological disturbance and silting problem in the

river, flooding and pollution etc. due to construction of Approach Road, the Statue and

the Museum on the Island and trees cutting. In this regard, it is pertinent to state that

the project authorities have assured and proposed to plant 37225 new trees in place of
2994 trees to be cut which is more than l0 times in number as compared to number of
trees to be cut. Therefore, adverse impact on the environmental conditions seems not

arise. Due to dense plantation on both sides of the approach road and on other

remaining area of the Island including valley and hill, number of plants will be more

than at present and there seerns no soil erosion or silting problern in the river.

2. The applicant has raised the issue regarding effect of use of bulldozers and heavy

machineries on local wild life. In this regard, it is stated that rvater sprinkling by

movable tankers is applied to suppress dust at construction site to control fugitive air

pollution and seems no significant adverse effect on local wild lives'

3. The Museum site is located at approx. 300 rn from north bank of the river and above

90m from the river. Plantation on lsland has been proposed and boundary wall around

Museum is also proposed to be constructed; hence there rvill be least possibility of dust

or soil particles to be reached in the river.

Status of Environment Clearance and proposal for AiriWater pollution Control:

The Project has obtained Environmental Clearance from MP State Environment

Impact Assessment Authority (MPSEIAA) vide letter issued dated l5-04-2022. The

copy of the same,is enclosed as Annexure 14.

The project authorities has proposed to install sewage treatment plant for treatment of

any waste water to be generated from the premises and will be reused in plantation and

greenbelt development on the Island only) As per information during visit, it has been

told that there will not be any discharge of treated or untreated wastewater into the

river.

Information summary provided by the Aacharya Shankar Sanskritik Ekta Nyas Bhopal

(E)

I

2.

(F)

1

vide letter no. 1607 daled 02-07-2022 is enclosed as Annexure 15 for reference.



Conclusions:

l. The project authorities have obtained permission from the Sub Divisional Officer
Punansa District Khandwa for cutting of trees for constmction of the approach road

and the Statue & Museum.

2. Counting of trees have been done priorto cnttrees bythe concerned departrnent. l05l
trees were counted on the land of approach road. ll8l trees and 4316 bans were

counted on the Museum site of, I 1.56 ha.

3. 1.051 trees have atready been cut for construction of the approach road.200 trees &
1525 bans have been cut for construction of the Statue & Museum. From the Museum

site 218 more trees are yet to be cut.

4. For approach road total l05l trees and for Museum total 418 trees and 1525 bans are

required to be cut. As mentioned above total number of trees and bans to be cut are

2994 for execution of the complete project.

5. The project authorities have started plantation and approx,37225 trees are proposed

to be planted on Mandhata Island for compensation of any adverse impact on

environmental and to protect any soil erosion or silting etc. while total trees to be cut

are 2994. Plantation proposed is more than l0 times of the plants to be cut for the

project. Result of the proposed plantation, densification of trees on the lsland will
take place and will improve the environmental conditions of the area as well.

6. The applicant was permitted to do plantation only on 1.00 ha Government land but the

applicant had violated the conditions of permission by construction of residential

house. toilets. swimming pools etc. and fine of Rs. 20,000 was also imposed on the

applicant trust by Naib Tehsildar Tappa Mandhata, District Khandwa. Now
pernrission has been cancelled by the Collector Khandwa and encroachments and

sonre of the constructions have been removed.

7. E,nvironmental Clearance (EC) from MPSEIAA as per requirement of EIA
Notit'ication 2006 for building projects has been obtained and the project is under

construction as per EC.

8. The Project Authorities has proposed to install Sewage Treatment Plant as per EC

condition and to reuse treated effluent for plantation and assured not to discharged

any waste water jn the river.

9. The Project Authorities has proposed to take care any water and air pollution during

construction phase also.

Photographs taken during visit may be observed which are included in the report.
Enclosures: As above

,rM
Regional Officer
MPPCB Indore

p"rffin*nury'
District Forest Officer

Khandwa
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Photographs

Mandhata Island Omkar parvat River Narmada at Omkareshwar

Road Construction Road Construction

tSr.

Road Construction bv Hill Cutting Road Construction
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Excavation For Museum Construction by Shiva Mission

Construction by Shiva Mission
Shown at Museum site

Construction by Shiva Mission
Shown at Museum site
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Madhya Pradesh State Tourism Development Corporation Ltd.

.r hsr h t. trt d

H?,"nrAqI TlrT T{'6 ffi

rsr.m3ttdLconr
No- rr9 IEPC|ISOO/ENGA4PSTDC/ZZ|BhopaI

COMPONENTS:

1. APPROACH ROAD.

TOTAL AREA

TOTAL LENGTH

TOTAL NOS. OF TREE EXISTED BEFORE PROJECT

(PERMTSSTON AQUTRED)

TOTAL NOS. OF TREES CUT

TOTAL NOS. OF TREE TO BE PLANTED

2. MUSEUM SITE -
TOTAL LAND AREA

TOTAL GROUND COVERAGE

TOTAL NOS. OF TREE EXISTED BEFORE PP.OJECT

(PERMTSsTON AQUTRED)

TOTAL NOS. OF TREES TO BE PLANTED in llluseum Site

3. FOR PTANTATION.

TOTAL LAND AREA

TOTAL NOS. OF TREE TO BE PLANTED

4. TOTAT NOS. OF TREES CUTTITL DATE

FURTHER TREES TO BE CUT

TOTAL NOS. OF TREES TO BE UPROOTED

6. OVERALT TOTAL NOS, OF TREES TO BE PIANTED

TOTAL PIT PREPARATION DONE FOR

TREE PLANTATION

STATUS OVERVIEW FOR TREE CUTTING IN STATUE OF ONENESS PROJECT AT

OMKARESHWAR, M.P.

A-r"t\q? \ye_ * l1

Dated 3010612022

1.68 HA

1.20 KM.

1051 TREES

1051 TREES

1200 TREES (ALONGSTDE THE ROAD)

11.56 HA LAND

40,000 sQM.

1181 TREES (as per EC 418 trees to

be cut)

(Total trees cut - 200)

(Further trees to be cut - 218)

4316 Bans Bhirre

(Total Eans Bhirre cut - 1525)

6025 (4180+1845)

36.00 HA LAND

30,000

2776

2t8

2994

37,225

L270

Project Architect
MPSTDC Bhopal
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7.

8.

9.

N ame of Cgmpany/Organlzation

Location of Projecl
TOR Date

Date:751O112022

iress'Proposed
for Site A-1 Statue &
Site A-2 Parking'

CORPORATION LIMITED
Madhya Pradesh
N/A

(e-signed)
Shriman Shukla

Member Secretarv
SEIAA - (Madhya Praiesh)

Note: A valid environmental clearance shalt ba one that has EC identification
number f e:9tgl generated from PARIvESH.p/ease quote identification
number in all future correspondenca

Itris is a computer generated cover page.

m'w
lffU\m

-
ffid

To.

A a'". <.xr,rve ^ \v iffi
Government of India

.Ministry of-fnyrlolnlen! Forest and Ctimate Change
(lssued by tlle Statg Enyironment lmpact Assessmdnt

Authority(SEIAA), Madhya pradesh)

The Director (Technical)

M P STATE TOURISM DEVELOPMENT CORPORATION LIMITED

U.adf,.yg Pradesh Slate Touri sm Developm e nt bo rporation Li mited.
Bhadbhada Road. Bhopal (M.p.) - 4620b3 -462003

SubJec[ Grant of EnvirwmenFlglearance (EC) ro the proposed project Acrivig
under the provisirn of EIA Notificatbn 20OGregarilirg

Sir/Madarn.-
This ls in reference to

in respect of proiect submi
S lA/M P/M I 5/26 1 61 O t2O22 dated+

for Environmental Clearance (EC)
EJ,$.A vide proposal numbei

clearanca granted to the

1. EC ldenUflcaUon No.
2. File No.
3. ProjectTypo
a. Calegory
5. ProJecUAc{lv}ty

Schcdule No.
6. Name of ProJec{

The proJect details along with terms and conditions are appended herewith from page
no 2 onwards.

of the environmental

projects

EQ ldenuficdtion No. : EC28038MP123334 File No: - w8l't2o22 Date ol lssue ec - $lul2o22 page 1 ot 12
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Rof: Propoaal No- €n'ilFnilsr0J:Ip'4 9f""- ry"^:-19 
4t2o22: Priior Environrnant

CbaranceforProporedDevcropmcniT;silA-lstatueeM'""*and'silaA-2
pefkins,starue ;t-**J h t/igd :ffidt, 

-T-111|^- 
Punasa' Dist Khandwa'

Mp rorat p", ir"i-i.as,ooo oo rqfi-tilirn"r'sst0o62 sq m (A1 - 52fi8'5 sq'

; * * = ?1ffi?'.?ffSlHnltff*l'x*'rul'mxffi'$
GorPoration Lin
Envt. Consun""i'in titu-inttro'carc' gnopat (Up) 

-.-

wth ratefence to above ttre propoeal has b€en apffi::9 T P:t 
prescfibd procedure &

provisions under tnu 
-dfi 

notin.a$on irru"iii'tn".i/|lini'try of Environm"d 6 f6p5'B vlde

S.O. 1533 (f), oatef'?fi"'S.p6u"t a6,ii ard rts amsrdnent' on th€ basis of tho

mandatory *,,.,"n,I J;;,il;{h f,. frui*" G.F9jl:e' rot* lA' Conceptud

Phn, drawrgs and-;;"q.*"ti' ,ubn,i$ffi? eup Pr}It' PPT& the additiona|

daiscations fumistred-in *"por,ry q -fry*J*t'^'ti*t.ot 
6-'State Export Appraisal

Committeo (SEAC) and :?f,-fyt'onilt-J=np"tr 
Asses3inanr nufronty* ISEIAA)

#:i;fi; oi' r* comPetent Atrthority'

i. rhis is a case 
" 
ff*1 "jffi*fii:"i,fiHfi:l:

iS:iYllnHl"JT. pneness, Myseujn all

"ffifft"i;lfy ,l;*"s1ii:
u. ii-JTota; Land tufffi:Elifi!]roror.c Buii: up aiea'

Y

;!l ffi fii : i;##ffi ffi,*^R'*t RAN, /2022 Kha nchra

"' fi:flgl*lCffi
:l*:"n"S"€r&ffi gsuetween2o'ooo

sq.rnt. g t.50. 'i,rd i" recornmended'<--
iv. The case wag

ee B"oiiliCttion tttdi- eCzzg038MP123334 File Ns' ''90M12o22

ffix3:lll
1 200 KLs l'ur' t''"'Jtili"u"' 

JOifionir' nater requirement

ffiitfiH'iT"#"Xi";li"'-i" srp wno Noc hasWater requirement

Fm@ xlq
O + IZO XUo)

t*Wrr.y:::,*:imo*oPP nat .P'str r ''* \;;F;r Municipal courpil
?&i,anoiig.) frotn omtt
vi.i*rirra tnr rfitr6r8l oi extra treateg lvasl6 l%Ef

l'c'.N-""-'F,1?9f :grffi )gll^Hl31"11"'8r*

Date:of lssue EC - 15nin}22 Page2ol'12
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I -,"-.ry.*

Gre€n balt

Based on the information
Envlronment lmpact Ass
meeting hefd on 08.01.2022
meeting held on dat6d

Hence, Prlor Environmen
dtd. l4b September 2006
Statue & iluseum and
Punasa, Dlat Xhandwa,
(Af - 52346,5 sq. m'+ A2
Corporation Llmited, Dist.
Conditions and tho
SEAC in lts meetlngs. j

t. The fresh water
per NOC obtained from

A.

others, the Stato Lrvel
in its 7f7s
562"d SEAC

tha caso

of EIA Notification
lopment for Site A-i

- Mandhata, Tehsil -

06 ha! 55{00.62 sq,m
ourism Development

e ol tha Standard
by SEIAA &

Water suppply as
vreter.

Khandwa for disoosal of
tlifs it- 5 rd

3. Fbr $olid Waste Management €onsure linkage wilh municipal eouncil Omkareshwar
Khandr,va for final disposal ol MSW. Wet Garbage shall be composted in Organic waste
convertor. Adequate aroa shal| bo provided for solld wasle managoment within the
premlses urhich will include area ior segregation, cemposting. The Inert waste from the
proj,ect will be sent to dumping sita

4. PP should ensure road width, front MOS and side I rear as per MPBVR 2012.

5, For llreflghtlng:-

a. PP rhould ensure distance of fire station approachable lrom the project site. fire
fighting Noc(440/Lo.Nt./N.PARl.no22 omkareshwar dated lot03,nazT All tho
rcquiiod fire frghfirg armngern€nt ehoud be made avilable onthe projaci site as per
NBC 2005.

b. Tfi€ occuparrcy permit shall be issued by Municipal council only after onsuring hat all
fire fighting measures are physically in place,

6. PP should ensure toprovide car parkihg total- A-1 & A-2 site is 18&4 ECS each.

2. PP shoufd ensure linkage
axtra iiiated waste waler.

2 no. ol raiowaler stor€c tank has b€en Ptorosed

+ 158a2.5 Sq.fnt Sha n?) areas b allocated tol
greenbelt/landscape dcveloprnenl in which 1845 tsees have

Ee Eentt@ilonNo". ECZZBodSIltpiZg334 FilerNo. -SOW2O22 Date of lssu€jrEc -tt$t8412ga Page 3 of 12
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7. Solar lights provide for common amenities like Street lighting & Garden lighting.

8. Electrical charging points for E-Vehicles shall be p-rovided to promote clean energy

9. FP *houtd ensure to submii haff yoarty compliance raport with photographs of plantation
in MF.SEIAA. lf PP is failed to upload or submit two consocutive haff yearly compliance
reporls of EC cqnditions to concerned autlprity €E|AA and Regional Offce, MoEF&CC,
Got, Bhopal) than prior environmental clearanoe issued to PP will automaticalty be treated
as cancelled/ revoked as per OM No,. 930/SEIAA/2019 dated 30.05-20'19 issued by
MPSEIAA.

8.Seaq................1fl cCondf tionc.arrscomrqqndedbv$EAC
lStatutory Compllance

i. The projecl proponent shall obtain allnecessary clearance/permission from all relevant
agencies including town planning authority before commencernent of work. All the
construstion sha ll be done inaeeordCnee.with the- toeal bu ild in g bye laws :

ii. The approval of the Competanl Authority shafl be obtained for structural safety of
building due to earthquakes,
Building code including

iii. The proiecf fsoponent
of Air (Prevention &
Csntrol of
Board/Committee.

vii.
yu.

ix.

lv.

V.

vi.

x-

The project proponenl
water/surface water
A cerlificate of
project along with
Alt othe; stafutory
Controlldr of
Survey of lndia &
The conditiong
Department sha

ioq etc.
ate under the provisions

for drawl of ground

pou€r to the

of diesel from Chief
Arclriological

complied by PP.
the respective

competent aulhorrligs,
the PP should

The provisions for the Waste (Management)
shall be followedRules, 2016, and the

xi. The pro1ecl proponent shall ,tt" d by Bureau of Energy
Efliclency. Mlnistry of Povner

xii. The projed area shall be secure ihr6bbtf bodfibary walt and excavated top soit shatl
:ts.if 5
lrouon Dounc

not be used in filling of low lying area- The top soil shall be used for greenery
development.

ll. Air gualily monitoring and prescrvation
i. Notification GsR 94(E) dated: 25nno1F MoEF & cc regarding Mandatory

implementation of Dust Mitigation Measures for Construction and Demolition Activities
for projeci requiring Environmental Glearance shall be complied with.

ii. A management plan shall be drawn up and implemented to contain the current
exceedance in ambient air quality at the site.

i'i. The project proponenl shaflin;.tall system to carryout Ambient Air Quality monitoring for
commoilcriterion parameters retevant to the mafn pollutants released covering upwind
and downwfnd directions during the construction period.

iv. Diesel power generating sets as 7000 KVA (4 x 1zo0 KVA, 2 x 10@ KVA & ups
2500 KVA (5 X 500 KVA) are proposed as source of backup power shoutd be cf
enclosed type and conform to rutes'made under lhe Environmenl (Protectlon) Acl,
1986. The height of stack of DG sels should be equal to the height needed for tho

lf any central or stdte_r
take permisaion / NO$

Solar lights provide for common amenities like Street lighting & Garden lighting.

EeldoniificattonNo.-,8G2?ts038MP123334 '',, File'No.-SO& ',.?Oa2 Date,of lssueEC-15lc.4,l2022 Page4ot12
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ry
'li

,$l' 'r cO-mbined capecity of all proposog DG sets. Use:Ol tOr sulphur diesol. The locatiron of
thc DG cetr may be deciied witlr in consultalion wtth Stat" polt,rtion Conbol goaro.

v, Congtruction sitl shali be adcguatdy barricaded beforc, the corrstruction l,elins. Dust.
tmoks & ottrer,air ryxution prev.entinn mggsws shan be provUeO for the firgeftg 

"evp.lf as lhe site. 'lhese measures rtog inOudd icreens for th€ buibing undar
constructlon, continuous dusU wind brealdng,/yillg afl arqrrd the site ph;;"rp"rfin
shFet.cQv-ers shall be provid for whhfog ftrdrg kl cand., cernent, utinam and odhs
construeiion.rnateriats prone to causing Oust p6tluiing at the site as wel as taking out
debris from the site.

vi Sand, Murram, toose soil, cement, stored on site shall be covered adequately 80 as to
prevant dusl pollution.

,ji lYel jet shatl be provided for grinding and stone a.rflirXg.
viii. Unpaved surface and loose soil shill be ade(ualely-sprinkled with water to suppress

dust,
k. Afl construciion and dernolition debris shall be stored at the site (are not dumped on the'''-*-'roads'or'epen spaceE-'outside) beforo they aie wowrly ctispoied. A[ demotition.nJ

constmction wa81e shall be managed as per-the provlsions of the Construction and
Demolitbn Wasta Rutes, 2016* -.-- i?S}x. Tho deset gorlerator sets shall be low sutphur
diesel type and ehatt conlofi
emissionslandards. ArJ

xi. The gaseous emissi
lryA,2X1000KVA
standards. Acoustic
pofiu$on. Uor
he[ht shall be as
no.r.m3.

xii. F,or indoor air
In W.t6rguellty mon

i. Th€ natural drain
t*ater. No
sita, on
sustirinable
panam and to

for air and noise

TOOO KVA. (4 X 1250
height as p€r CrcB
to mitigato the noise
s€l and exhaust pipe

Eoard (CPCB)

Code of lndia.

unrestricted flow of
through the

and other
ining the drainage

ii. Bjrildngs sha,ll be fik s much as possibre
Mi nimwn cutring a nd ftilit$! shdilC.F|mfl F- rF'F i'

iif. The qta'_lvltsr reqgiremdrlg*&*q p-nas6rs\osa KLD, \{heruas fresh

800,KLD (6O01(LD from A-1 sire &?
:eig ?+7 4heX4 wa*"-w*- clnerati{rn-
& 200 KLD fl6m A-2 site ) out of which Treated water

LE6;-a ."f-.8 ry! KlD (834 KLd rtLbt&?*7 4h&)Fz). wasre warer Generation-

"hlll F 650 KLD (480KLD from A-1 site srp s 170 xLb rrom A2 sire srp ) wai;
:{ tg KLD sludge. Treated water shatl be used for horticulture and dusning
purpo,sas.

v.

vi.

The quantity of fesh waler usage, water recycling and rainwater harvesting shal be
measured a-nd recordod to monitor the water uitanpe as projected by $ie projecl
propofi€nl. Tha record shail b6 submitted to the Reglonal omie, MoEF a cc al6nl
with slx monfhly Monitoiing reports.
A cerfifr9ate shall 'be 

obtainod from'the local body supplying water, spec'fying the
&te|iannt sl?vter waitabitity wilh the focat-authofily,,, lii'l,iantity or f.t"r'rtri;dy
plTitted tfp qu?ntiy { uater ailotted to thb proj;d unOir consideration and the
.T131?_Pler avafleble. This gloqfd be epecified, sdparatety for separatety for ground
$/aler 8nd surtac€ water sources, ensuring that there is no irtrpact on othei users.Al'Sit 11% of tho open spaccs as required by the locat buitding bye-laua shall beprevious, usa ol Grass pavers, pgver bfocks with at least 50% openrng, landscape
etc- would be considered as previous surface.

ECfdentficauonNs'tEC24B0E8rvlP123334 Fll'eNo. -g}8ano?2 Dateof tssus Ec-isl4no22 pagesot12
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viil.

vii. lrlstalfation of dual pipe ptumbing for supplyirp fresh water for drinking, cooking and ,i
bathing etc and other for supply of reryded wafer flushing. landscape inigation, car
washing, lheimal cooling, conditioning etc. shEll,bC done.
Us6,9f w.atei saving devices/fixtures (Mz. lowflolv.llushing systerns; use of low flow
ftttiets tap aerators etc) for water conservation shatt be incorporated in the building
pfan.
Sitparali0h of grey and black watei shonld be done by the use of dual plumb*ng
syltem. In case ol singlo stack system soparats recJrculalion lines for flushing by
giving dual plumbing system be dona. \
\llater demand during construclion should be reduced by use of pre-mixed concrete,
curing agents and other best praclices referred.
The local bye-law conslruction on rain water harvesting should be fotlowed. lf local
by-law provision is not available, adequate provisions for storage and rectrarge
should be followed as per the Ministry of Urban Development Model Buifding bylaws,
2016.
tfre'Rain'Watbr stoiage tanis will be initiatl! Oonri only from thir roof top. Runoff frorn

permission from CGWB
Allrecharge should be
No ground wat6r shall be the project

x.

xrl.

xiii.
xiv.
xv. Anyground water

approvals and the
taken fid{n tho
The quality of fresh
rneagured and
proponent. The r
along vrith six m
Sewage shall be
KLD (A-1 sile) +
recycledlre-used
treated waler shall
The waslo
(600 KLD

and shall conform to the
$rmal approval shall boi.$rmal ar

_osgilenng.

xvii.

harvesting shall be
by the prorect

Oftice. MoEF & CC

city - 800 KLD (600
from STP shall be

As proposed, no

gz"iSTP of 800 KLD
on SBR based(A-U

andtechnology) or drainage
channels are
Beirg located on Area, proiect shall
be Zero Lhuid or other wastes (such
as E+rraste. Battery

xx. PP shall also install.Tryo illonttqrtng Statlons (one on
thq upctraa,m of, the projecl sito of the proted site) and
their resufts shalf be displayed on the banks of Narmada River for awareness.

rxi. The runoff of the proposed projecl area shall be collected and discharged in the
municipal sewer line and be treated in proposed cornrnon STP.

xxii. No sewage or untreated effluanl water would be dischargod through storm waler
drains.

xxiii. Periodical monitoring of water quality of treated serryago shatl be conducted.
Necessary measures should be made to mitigate the odour problems from STP.

:criv. Slu{go hom lhe onsito sewage treatment inctunding septic tanks, shall be collecled,
conveyed and disposed as per the Ministry of Urban Development, Control Pubtic
Hea.flh and Envirbrrmgntgl Englneenng grg.anization (CPHEEO) Manual on
Sewerage and Sewage Treatment Systems, 2013.

lV Nolcs rlrohitoring and provention

i..Arnbient nolse levefs shall cohform to residential area/commercial area/industriat
arealsilence zone both during dey and night as per Noise Pollution (Control and
Regufation) Rules, 2000, Incremental pollution loads on the ambient air and noise
quality shall be closely monitoring during constructlon phase. Adequate measures shall

ECldentificaUonNo--EC228038MPi23334' FileNo, -9os412022 Oati:oflssueEC-1510/,12022 Page6of 12

14,
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o Dedgnhg of peal & non peak
. Reduced in bad due to
. Distribulion T
, Solar po,rered

w. Compliance with the
Efficiency shatt be
shafl compty with the

v. Outdoor and
vi. PP shalt exotore

psrking area/stati
on tha hifi top and

vii. Corrcapt ol
using design
envelope, tppr
shafl be i
per ECBC

vin Energy
outeidOtho buitding
babro prqleO

ix. Spler, wlnd or olher
eqldYalcril lo 1o/o of the
requirement $fiich is higher. '*if

BC) of Bureau of Energy
notified their own EC8C.

vehicles from base
vehicular emissions

in buildings by
efficient building

lhennal mass etc.
shallbc as

-dn" lighting the area
and should be in place

il{4$ fb meer cbcfidry generarbn
lna.s|bte tevel /locaf hriding b:1elars

x' Solar Psr€r thafl be used fortF.rrtitg in lhe apartmenl to reduce the power toad ongrftt. separate electric meter shall be iistailed for solar porcr. solar nater heating shallbe prov$ded to meet 2oor$ of tha hot water olmanct of thE @mrnerciiat and insritutircnalbuiHiitg or as per lhe requirement of tlre local buildlng t*dvo, ,ltt"tt"ver is higher.Resi&ntiat buildings pre also recommended to meet its hot water demand frorn solarwatEr hgalafs, as fa-r as possible.
Vl Wattc Managemont
i' I{tt s.otldlpqte generated wjll be around 13.5 Tpo (13 TpD Biodesradabte and 0.5TPB Non-Blo-degi'ailabte wastc) Biodegradabra C 

-r.ri,nlnil;g;;Y; 
wasre witr besegreg.ated at ryg1ee rn accordance with Msw (lrr&H) Rufes, eojo. 

--- -

ii' 77?1.0 Cu.m. c&D waste would be senerat'bi ;rd il;;l;;i" sire ror firfins andleveling of.site as p€r Norms.
iii' A certitica,te from the competenl authority handling munbpal solid wastes, indicatinothe existing civic capacitiEs of handlirp ano nctr adequacy to cater to the MSfrrgenerated from projecf shail be oblained.
fu' Disposal sJ''rnuok during conslnrcilon phase shatl nol ereale any adversa effect on the

EC ldet[ification Nb.: EC228038MP1233, { Fife No.- go{}.lmz2 Date of ]ssue EC - 15twt2022 pagoT ot 12

Wffi
tr' bo made to reduce ambient air and noiee lauel during construcilon phaso, so as toconform to the stipulated standarUs Uy CpCgSpCg. -

ii' NoFc.level ru.rvey shall be canhd es qg-the prescrlbad gr{da$res and report in thisrc0atd shall be subrnitted to Roglonal 
'omcer 

it urs [fi"tsi-tt qs 
" 

p"rt ot 
-ii-montnry

oompfiarrca report
iii. Acouath cr,lclosures for DG sets, noise.br*in" for ground run bays, ear prugs forgFqr-ding FrreEflnet shatl be irnpl€monted aa mitigatiori*emures lor nobe impaci duetoground sotrses,

V Energy Conrervation me.luros .
i' The Povrer would be futfilled ftom MPEB. The total maximum demand woutd be5828.93 KVr whire connected road wourd be g260,5 KVA.
ii' The 711 KW Renewat Energy shall be generated through golar Panet on parking Areai.e. form A2 Site shallbe usJd in-house.
iii. Energy consumption reduced by use following points.

r Level controller,for- purn ps: .

. Timer for streel & cornmon llghting,

4t



€D

v.

\ri.

vii

ix.

x.

vlU.

nelghboriru cqrnmunities and be disposed taking tho necessary precautions ior general
safety and healtfr aspects of people, only in approved sitis with the appr6vat or
compelent authority.
Sgparate w€t.and dry biris muet be provided in eech unit and at the ground level for
taciJitatinsi segiegalion of waste. Solid waste 10.+ torvOay) srral be segiegated inro w€r
gsrbtEe and inert materials.
All non-biodograpable waste shatl be handed ov€r1ho authorized recyclers for which a
writlen lie up rnUst be done with lhe authorized recyclOrS.
Any hazardous waste generated during construction'phase, lhall be disposed otf as per
applicable rules and norms with necessary approvats of the State Poilution Conirol
Board.
Use of environment friendty materials in bricks, btockg and other construction materials,
shafl be required for at leasl 2A% d the construclion materiials quantity. These include
fly ash brick, boflow bricks, AACs, Fly Ash Lime Gypsum block, compressed earth
blocks and other environmental friendly m e!-ena!s.
Fly ash should be used as bui$ding material in the construction as per the provisions of
Fly Ash Notificaticn of Septarnber, 1999-and gmended as on 27th August. 2003 ancj
25th January. 2016 Redy mWsapr-fgt?$$Segsed in buitding construc{ion,

,{

Any waslos from constru4lofianbide{qbniio} iiniv,itiss- retated thoreto srnan be
managed so as to strictly. Rul$,2016.

xi. Used CFLs and TFLs off/sent for recycling
as per the prevail to avold mercury
contamination

Vll Green Covsr
i. ln the proposed + 15Sr12.5 Sq.mL Site

A2) areas is a 1845 trees have
been proposed in of 1398 trees in
existence on site 10 times
plantation/tree Committee
after

addittonal

plshiFng thick grQfi
4l where they are

bamboo. Thus, in'iitu
and plantation of
in the proposed

projQd arBa et rile {}3 in 4316 numbers rn
adjacent 36.00 ha land lhe planlation scheme

recharga, climate..change and minor forest produce,
Alsb explore possibility to developing a medicinal garden & dispfaying lossils in
proposed museum found in the Narmada River Basin Area to enrich the knowtedge of
the devotees/visitors.
Since the propoaed site is tablo top bf the island and extreme stope is towards the
main stream of Narmada Rivar thus highly precisely soit conservation work and
vegetalion @ver shalt carried out along the River.
No trbe ca|r b€ felFcVtransplant unless exigoncier dernand. Where absolute
netatsary, treq felling.shall.be with prior penhbsion from ths concerned regulatory
ag{horfo. Od trees should be retained based on ginh and aga regulations as may be
preseribed by the Forest Deparlment. Plantations to be Cnsured $pectes (cut) to
species (Planted).
Where the trees need to be cut with prior permitsion from lhe concerned local
Authority, Compensatory plantation in the ratio of 1:10 (i.e. planting of 't0 trees for
every 1 Fee that is cut) $hall be done and mainlalned. Plantations to bo ensured

il.

$i.

iv.

v.

vr.

4t
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as p€r the detaits provided in the project docr"rment.
vii' Top$n rho$l bB suippod to depth'rl 2o crn from lhe area3 proposed for buitdings,

f*:HH are€,,, ard efemal gervices. lt should be stack plieo appropiarely in
- -,- $-s€natsd arms.:ard:reapplbd during ptanlallon of the propooed vegetations on site.Wll Transport
i' PP will erplore the possititity of providing green yehjcles for bas€ parking arsa ro the

rnuseum.parking area to avoid station vehicular emission at top of th; hil. -ii. PP shalt gxplorg additional measur€s proposed for approaqfring stte such as rope w€y,
cable bridge, cable car etc.

iii' A comPrehensive mobiliiy plan, as per Mouo b€st practices gr:idelines (uRDpFt), shatl
$ n19gar.e0 to incfude molorized. non+notorized, public and private nehrvork. Road
shoufd be designed with due consideration for anvironrnont and safety of users. The
roact system can be designed with these basic criteria.
a. Hierarchy of roads with proper segregation of vehicr:lar and pedestrian traffic
b. Traffiocalmirgm6asures.
c- Proper design of entry and exit points
d. Parking norins as per locaf

noise emission

be in good condilion
to applicable air and

v. A detailed traffic shalf be drawn uo toensure that lhe radius ol the project
as maintained and the project. This plan
shsuld be based on increased habitation
being canied out or
05 Kms radius of

other agencies in this

managernenl and
tirne and the traffic

have lheir @nsent
and shall also

participation of
wtrich involve the

lX Human health
l. Alf *orkers \unloading, camageof construclion area with dustpo-thrtlon BhEfr b€

:i For indoor alrquafffie Hing Cocte of Indiaiii. Flg_"".y. prepareod*t - l*^ n,r*
Asesssmcnt,(HtRA) and

iv. Provislon rhail bi mide

iv. Vehicles hirsd fs brirymg
and should have a potiutil

;#:#,lffi[tr-u# sffiffi["d ffi91**n ffi"T,;*l ils,,x:

*T#t

sTP, safg drinking water. medical health care, crdche etc. Thi'housing r"y-i".in tn"form ol temporgry stru€lures to be rernoved after the completion of the pio;e"i.
Y. Occupational health surveillance of the workers shall be dbne on a regutar basis.vi' A First Ald Room .th?[.be provided in ths project both during construciion andoperations of the projecJ/
X EMP &Corporatton Ep{lronmant Reaponsibility
i' For Environment ldanagemenl Plan PP has proposed during constnrction phase Rs.

74ZeZ Lekhs as capital and Rs. 53.50 Lakhs as recuning cosl for this project. And during
operation Phase Rs. 1357.83 Lakhs as capital and Rs. 124.W Lakhs as recurring cost for
this proJec{ out of which PP has also proposed following activities under Corporate
Environment Responsiblti[ (CER) with budget.

I

t-
-rl

CapftalCoct In INR
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)rovidins Water Ooolers 3,00.000.00 1 .00

trai/idr $dar Slrqol lShE h Bu nearby aroa 20,00.000"00 3,00,000-m

iUppsrt 4,00,000.00 2.00,000,00

ttahiCtlbn along approach roads in a scientific
naoneJ

30,00,0Q0.@ 8.00.000.00

The company shall have g well laid down environmental policy duly approved by the
Board of Directors. The Environmental policy should prescribe for standard operating
prodedures to have prop€r checks and balanc.e and to bring inlo focus any
infringements/deviationfuiolation of lhe environmentallforestArildlifc norms/condilions.
The company shall have defined system of reporling infringements/deviationlviolation of
the EnvironmentaUforestArildlile norms/conditions andlor shareholders/stake holders. The
copy of the-board-resolution-in"{hts-regard.shall be submhted.to.the"MoEFECC as a part
of six monthly reporls,

ilt. A separate Environmental Call company head quarter wilh
qualifed pgrsonnel shall be Executfue, who will direcuy

to the heed of the
Action plan fior along with

responsibility matrlx be duly approved by

competenl authority. protecilon

measures shall be
purpo6e. Year wise

for any other
ll be reporled to the

Ministry/Regional

Xl Mtscellaneous
i- The project authoritie

ControlBoard and the
by the MP Pollution

lt. The project s made in
the EIA/EMP iGo that during their
presentation to the $

iii. No ftrther expaneion
\..
without prior approval

of the Mlnistry of &cc).
iv. The abow condilions prorisiont of the Water

(Prevention & Controld Air-(EGvdntion & Corrtrol of Poltution)
Acl, 1981" the Environment 1.9i5,'Flazardous and CIher Wastes

Rules, 2016 and the Public Liability(Managemenl and Transboundary
lnsurance Act, 1991 afong with their amendments and Rules and any other orders passed
by the Hon"bte Supreme Court of lndia/High Courls and any other Court of Law relating to
the subjecl matter.

Standard Condltlons:
1. All activilies / mitigative rneasures proposed by PP in Environmental lmpact Assessment

(if applicable) and approved by SEAC must be ensured.

2. All activities / mitigativ€ msasures proposed by PP in Environmental Management Plan
and approved by SEAC musl be ensured.

3. Projed Proponent hag to strictly foilow the directiordguidalines issued by MoEF. CPCB
and other Govt. agencies from tim€ to time

4, The Ministry or any other oompetent authority may ellerlmodily the condilions or
stipulato any further condition in the interest of environment prolec*ion.

EC f dentifaation No, - EQk?803:8MPr129334 Fjle No . 9A8/,I2fi22 Date of lssue EO' 1519412022 Page 1 0 of 12
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{

%
r !.t.'t 5. Trre Environmontal Clearance shall be valld for a porlod of swen year,s froni the date of

issue of this tettsr.

6' conceeling faciusl data or submission of false/fab'ricated dala may result in revocation ofthis erwironmental dearance and attrad action under the provirtons sf Environment
(Protection) Act, i 986.

7. The ProJec{ Proponerrt has lo upload soft copy of half yeariy compliance report of the
stipulated prior,environrnental dearance terms and condilions oi.r tst JunL and 1stDecembgr of each calencJar year on Mo€F & cc web portal
httpJAanvw,environrnentclearance.nic.in/ or http:/tunmv.efcrearance.nh.lrV and submit
haid..copy 9f comgliaqce report of the stipulateo prior environmentaf clearance terms and
conditions to the Regulatory Authority also

I T..fe Rggig4al o..[cg,-,&qEF, Gpf. Fh-epe-l and..MPPC*B shatl monitor comgiance of the
stipulated condilions- A complete sel of docurnents includirg Envirolment lmpacl

9. The Project Proponent
PGB regarding ctate
concerned aulhorilies

10 ln the case of
shallagain requiro

11. The SEIAA
subsequently,
environment
to ensure effective
bound and

12. The proponent
indding results
petudicalty. lt
respeGfvg,Zonal

of
t

. Gol, Bhopal and Mp
of the projed by the

the project, the project
, 2006.

safeguard rneasures
revoking o{ th€

Act 19E6,
measures in a time

EC conditions,
update the same

Oftrce of MoEF, the
pollulanl levels namety;

-.

SPM, RSPM,.SO2, NOx
parameters, in&ated for the
locaUon near the mah gate ol the

) or crilical sectoral
ff and displayed al a corwenient
public domain.

rutrEb s!flCfi
t.QQnitlr# r

end ln the pub

13' The environmental slatemenl for each financial year ending 31st March in Form-V as is
mandated to be suUnitted by the project proponent to thi concerned Stale poltution
Conlrol Board as prescrr:bed under'lhe Environmenl (Proteciion) Ftubs, 1ggg. as
amended subsequentp., 9!atl also.be put on the website of the company along with the
status of comptiance of EC conditions and shall atso be sent to the RegionaiOfice ot
MoEF.

14' A copy of the environmental cfearance shall be subrnitted by thc ProJecl proponent to
the Heads of the Locat godies, Panchayal and municipal bodies as appiicable in addition
to the retevarit offlceF of the Government who in tum has to display the same for 30
days from the date of receipt.

15. The Project Proponent shall advertise at least in two local newspep€rs wictely
circulaled, one of which shall be in the vemacular language of the focaifty concemeo,
within 7 days'of. lhe Issue of the'clearance letter infotming that the pofct, has beei

EC,'fdenlftuation'r.lo. -"EciZfiFiMPi"2 Fila tto. - gitrtnon Date of lssue,E c - lvu44 p1ry;o 11 ot 12
,:i 
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accorded €nyirofimsrttal clearance end a copy of th€ cleatance letter is avaifable wi,,r{.i ,

the State Pofltttioh Control Board and also at website of the State Level Enylronmeni
lmpacl Asoessmpnt Authorily {SElAAt at www.mpselaa.nic.in and a copy of tho same
shaU be forunrddtsk**ResiofiqlQdice, MoEF. Gol, Bhopal;

16. Any appoalagalnst Ns prio.renvironmental cJearance shail tie win tfre Green Tribunat.
if necessary. \{dthln a perlod ol 30 days as prescribed under Section 16 of the Nationai
Green Tribunal Act, 2010. ilv

(Shrlman Ehukla)
*lernbor Socretary

Copy to:-

(1). Principal Secretary, Department of Environment., Government of Mp, Mantralaya
Ve ll.p bf.r., B h gw,q.n * Bh.gpgJ,..

(3) Member Secretary,

(2\- Member Secretary, SFAC, Rescarch and Development lMng iifadhya Pradesh poftuUon
C onl rol Bo ard, Paryararan Pa risar. E{r&qrqgolony Bhopat-4 620 1 6

tr-q

(4).

(s),

(6).

(71

Arera Colony,

The Coleacr.

The CMO,

Office of the
Anand Nagar

Direclor (S),
Bhawan, Link

,MP
Shubham Hospital..

Kendriya Faryavaran

(S). Guard file.

ffi ffi*s
51tc t:'&.r, ii

Sig natu rg:$lbt Ve rifi ed
Dlgitdf y slgnefpylJt ri sh rima n' Sliulda iY
Msmbpr Secreffi: .:ri Dale:41151209ffi2:44:51 PM

ECldialifcarien]11s,-q$p2B.,gagt'rplAb$al Fi]el.t'o..,eA&pozz DareoftssueEC.l6ntnoiz"1t'F;g'6"i'fffi1f''i'r'rN'
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A nn<nvp- -lJ-
3ndril?m?@u.Ditr

wuGil?trffil,ffifrril-dr
winfrq riffidrq, rortror fun, ulufr pwufu) ff zoos

s. No./l6o?/ rrust t f - 5lltoLL Bhopat, Date 02 t OT /zoLL

rr|.;tndr qrfu f.lFortqTg rn ofrdT{ qifiT qfi sfrqr aefl
qi-s-r rfrililq *' sf u { qnfl T{ q,ffsrft

*qi** tFof*, kd ff{ +E b snkr RT1E-62 q{, zozz(o.A. No.
31/2022(ca &'qren fr ffi-o. 2e {rT, zozz d ErusrT frd fr1 g*r a-d$-d } oi-drfdq|*frdt qda w rflqrd qi$-{ vtq.h+. \rmdT qrs, qqstqt qtRFr, TiWt Bqrq ARrsflqrf {i6-t of Wflg qfrqr qd qifrT €rlgrc[q o1 ernnr eg 

"dq 
q,,f q .nt m E*f, A6er{ aqr qdd qfr Wd &'wq-wu *iqcrw R{er qr Esil o1o.at ft.sniq q qrfi ,r{qtTo'r$frETrfsRe_

r. vds.rq otr furfur frr+FT ffi1,Ifu rfi rR Rn ge b 3:gS 3fr 1-q6ffi efisrq; tfrqpftft+-rfr qrf RiF-r ootg .]rdfr6q-frtfi *, ** m nr* i*qotfr orrerrT t {is-r €rrflnq d#ir+ *sr ds {rsr.Mrr ori &.ftg mrrrq zro*{t rdd a16dr{ 6q1qqdaftEi{II bqr rrqr'at{I *q qpf fr *nr{ or *{ o-rn gq
F-f, 1.2 fuiil*rt I|sF sT ffir fu.qT qI rsr Br {s qFf q # qtA rosr Eeil tFl-ci o1 e|{qfr sqhqr{nq offfi, g-{nn &'q* p4.fi rc.tt.z_ozt qei ro.r 2.2ozj
(P/1 -4)HqI r{rq oT rrfr r gv qffi ft srtm qr do frrTfur E+;Fr trRr 1 0s 1 Eaf .prc
o{ il6.S Eq Ernq sfr qrr+{ M q fui" ##r'd, * rr qd, zozzdqqr frn{
'r{tl p/s-e) W 1 gs1 Eail b @qq.r ffi eu *nE # eg or{qrfi rqd
Br-ribo Ea qFf b drfr 

"nr 
* robr#*:,#M o" ** drnq qrqir qarfur

:.i .; trF ze.,W|€r,2{22 6ftrffi qq|qsD'i$* fu-qr qr.or ai eyro;
, ggs'-{-ar^qnT aqr qrimr rnnr q{6 frFrs ft{rq Fqfq qfr+)'rr-r \Yl \lrl

$'q*JFflf rn srT{ or+ b Rrq "ffi*,s o1 qmq,r$ qr$tnft ffiqi{rfrI qdzT HH.m ERT Min-$ffiy of Environment, Fgre;t and Climate Chanqe-, .{:.i . rl"i. l i l, }l
[lsstied tlv tlie'Siatb Ehvironment tmpact Assessment'Ariiiiiiiti?senny,''n;ia%'r{ftt. t-'
epd;.s!1erc qrfi HFfur-f, ffirfrs enkr fri.F 1.s.o4.zo2z al qfr w#{
?DTr{lt rt[ (p/t 1-16) eN zro S corqr rrql fu w e{reqr fr A rrfi s,Ts ffitr # ffi{
o.qtgqo.Ff fu-qrqrrarBl

AC}IARYA SI|AIIKAR CUITURAI U}IIil IRUSI
Dopartment of Culture, Ooycrnmonl of trladhya praderh
Tribal Mucoun, Shyrmle Hilh, Bhoprl lM.p.i +Oiofid6flry

t nrtr a6^ oo tA t ^-^ ^, -. --')trS({fi,
dsfia

t orss- 491 EE 69 / zto s4 5l wsinll adirlrrnkrn'1ul Jr rdilhralcrnyrs/ o rdhlrnhrnyrr/ @http{l*aruoofcuhurrfunity,lnlElEnril ;[rcnyer20rE@gnrait.con 4g



ll2ll a

3. {rT s.sfi qrd fi frfrenq fr' wiqrd qi6-{ rirdrf,q }. frq snifu rfi r r.so H. or
rfffro-{ ftq1 rql {s qksr d nftrq ffi b ARr sffutrqq Aqr qroq rttnFr,
gon, ffi, sffito, ilt*Trd, Rqqd qfrf\hr" enRq+rqrrqBr frr€fufu;
qnq ffir d}.sr rrqr tr ES qnriw b erqr Rmr mqlq w o} or edt ufr Effr$wr
o-t fuFfud o,ti *'frq fdr lrqTfs{ ff{ dfi.Ffi ,fii RrEr m$r Eg gru {s or
tdt -th w go Etntqq o€ gv drfi E{ utr r.os td. qt srqrftrfilsrfunqur qrra
gq rfq rN 02 qfu6 srrrrcr, rfidrd, ftnffs, qrfi of ffi, g6'1-q iqr qRr wR Er
Rqfur m-t ftrqr rFrn (p/1zl trorftn qrqrdr ilrr rril-sr FrwT ffii6. 4ry,s{/68_
2013-14 ffi-r 22.03.2014 (p/18-1s) qpr R1-E1 AqrT qg $r rm Mq or{
3tFffiqq tb1 a'uft fr gni b' orwr F'. 20,000.00 eflf Ens un*ma mqr rrqr I Rrqr fr{rq
W qi Td S sneRld fuqr qqT fu'co oz Fqls q s{ffiq6' rsq Q ffi rrq ertq
frrfq o-r{el EEr dr ftqd €rdfu d ofFm.TTUT rfrEcri w ErcT Tdo' s{Filrrrq ETqrqrtln M Fcri q'r sd rs Rrfl fu$q gr oi tfl a'n aF#dqr{ aRr fra'rE
sn?qr ffio 22.03.2014 b qr{qE Rrer 6qrr F gRr e{Ftrfrqq;rfl foqr rrqri
otffi uusil b ontql fui-d' o2.o3.zoz1 (plzo)anr Rrfl fu{q W ol Eqntqq tg
6 tFfr rfB qtifr .?rrilr hcqil Rrqr rrqrr qqse$ lrsq qdg{ Firs furq Em sftr
orfurqur qrd rr{, zozz d rcrqr rrqr skT qfuctqq Eeri w Eg qrr sfi qlrfir-s
ilofif,qnqr*ncil olccrcei F-fffr qr rfl t armvm qrRr otaqa Rrfl ftq|q e€
$olqrqt'r

4. rtf{ficr q{d trr qiff-r ffffrq qfusr (11.s6 H.l fusS RrEr frw ee at {h ff
HFrfu tt uurqe{r ilw q{er frrrs furq C{qfq qffi) gm q|-d 3rf.-*{,)or.
q orFdfrtqq Eri s'aqq Eeil 61 rruril {rcrs fu{Fr eE T{ ldqFr a TiTfi eo g

(P/21-2s) ffi
.'i' *'*' "tt '

KVS5/D/LTRHD
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5. s€ar{r{frq .}rfhFrfr g{rffr &'.n mqifi :+z frqifi z4.o3.2ozz (p/26-z}) trRr qio-{
W ffit $' sr<-q vqerer Eqr 1 18r dqr cfqfut!+s1o eil ore{ oT s{iF,fr ndn
o1'rfir w ffi b"fisg qlr zoo Eqr a 61try* .ii ** zre E ert qnr
tt eestrqr lrw qrfu{ fufirs frtrq rnr carql'rqI fu rffi o,zr{ di b qrqfril q*fr i'

ffi$ qq EqFr a M fr qqr old qrfunl vq s.ra cilri q|ril Eqf b fuFE uo25 Eu
drnt qr rd tt^Esn$qur fu crr*rq +zo u$ tqn qrq qq, ffi'crq W frfl ,n g1d
rrs?r $rfrfffurfrd{iwrb s{frft-fiqh-6t{ f gcrrdoraqrntr 

v

6- frqfq 6r{ b fuq o-rd F-q+ drA ffi ol frtRrd fuqr mr e fu rr.sn FHfq fr
qtnr {d, fufl snR q G W Bg q|-{s. qTsn qrfi o'r f6$_flqM snR ftsilr fr1

YrE drtr qg rgqor q qrdr &l6fr fr' Anr ffinq1 rrqr fO dil{g" qrfi 6.r
BqrrEMfuffiolqrrfr?r

7 - qio-t rf'tdloq qn|T|q ntfEr rfr b sil0 de q{ Tdar rA € errrfi roo Ser Kr \rd go
fct tqr{ w Rrc tr vrs qfrTt fr $T trrR Eentqq Gqr qr ti6r e b r{*. FB
*nR rdEr rd q T$qrfr'ft1 qfuw b ErS .]ir qrds fd S FFfd sfi w rfltr .'rc,
Tdqr rfr Ei qqfq{ur o1 frffi trfiR W-rm rS &n r

8. qio-t rfmcq qfqlrt fr B{rRd w ghEr ed fr \r6.Bd Ai qra srqRrq *' loe oz

W ffi? qTr€ R{rDd ftr0 qr € Bl vq we t qrerq t qrq di ErA qI* G
lgK ol Eqil q srfir qrhn qffs{ q oni ErA qqRr[e 01frnfi fi R{R fr qfrw frqrflqfrEnifrqIqrtlIrr

s. qftsr fr' $aq trrnq qr? Erd Eqil el qro' {rK Bqtre{ a TTa' v{ tg rrflHq onR q'r
srEqFrwr.rqrBl

to. qior $t6tcq qRw 'd wrFo Eilq dtqr,' $sq fufr r$ non or qrdfi qFrH drqr
qm sfuifld Tt II, ffi wFo rEqur sil frqfu frrqr qrhn

ffim,
$o

.&wt"m"



lllil
r r. gsb- s{frftffi :"*4 qio-r qtvtrr \r{ar qfs, qelst{T qtT{Fr, Tiqfr Ernq ol

Rio-{riqErmq qftsr b frB e1 eh{ qP{f,qr qrrf € E-fi-r :o H UR gffrtqq fr Rd
gfltiBd tt gq Ufr trq 30 EgR Eer dril-q qTi +1 ms{ Br tpuzgj q#nqrr or old
trTr-ct za gen{, zoz2 Gftrrfr G{qr+sD Q mtrr frq qt cOr ?r

12. {s qffiqqT b sidrfd frtq qri srd gqn$ry fr a t r o qTE 6A frq crnE qTEn ilfo.
or qrRlqr d fl cr+1 Gt A *Fs Hil{d d EnFft ..xk dlq qfts A Eeil 6-r F-q d di r

13. urrcq fr c{rqsrs'Eer{ t Arrr fr6rn rq rf,a, fuS qn to t*. q std *tfr qt rcr
qT 16r t rqf, qf,a, ftd ol sqft Mq o'r{ q rnn eg fuqI qrhm

'dun

vdr-tt.F.{iqrcr6, {iq^fr
voqt+rfr srf}oFfr

snqr{qiwqiwfrrgsdrqrs

KK/sS/D/LTRHD
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